Telecom Disputes Settlement & Appellate Tribunal

New Delhi

No. 1/Judicial/Misc./TDSAT/2012

This is to inform that the Registrar Court of this Tribunal would not sit on 16.11.2018

and the matter listed before Registrar Court on the said date, would be taken up as

detailed below:-

NOTICE

Dated: 15" November, 2018

PARK NETWORK & ANR

1. | BROADCASTING SONY PICTURES NETWORKS K&T.LAW OFFICES, | Listed on
PETITION/248/2018 INDIA PVT. LTD. 16.11.2018
VS K.G. BHAGAT & CO.,
INFINITI TELEVISON & TELECOM Shifted to
ALONG WITH PVT LTD 19.11.2018
BROADCASTING SONY PICTURES NETWORKS K&T.LAW OFFICES, | Listed on
PETITION/249/2018 INDIA PVT. LTD. 16.11.2018
VS K.G. BHAGAT & CO.,,
INFINITI TELEVISON & TELECOM Shifted to
PVT LTD 19.11.2018
BROADCASTING SONY PICTURES NETWORKS K&T.LAW OFFICES, | Listed on
PETITION/250/2018 INDIA PVT. LTD. 16.11.2018
VS K.G. BHAGAT & CO.,,
INFINITI TELEVISON & TELECOM Shifted to
PVTLTD 19.11.2018
BROADCASTING SONY PICTURES NETWORKS K&T.LAW OFFICES, | Listed on
PETITION/253/2018 INDIA PVT. LTD. 16.11.2018
VS K.G. BHAGAT & CO.,
INFINITI TELEVISON & TELECOM Shifted to
PVT LTD 19.11.2018
SONY PICTURES NETWORKS K&T.LAW OFFICES, | Listed on
INDIA PVT. LTD. 16.11.2018
BROADCASTING VS K.G. BHAGAT & CO,,
PETITION/251/2018 INFINITI TELEVISON & TELECOM Shifted to
PVT LTD 19.11.2018
2, TELECOM MS. NIDHI MOHAN Listed on
PETITION/88/2018 FICUS TELECOM PVT LTD PARASHAR, 16.11.2018
VS
UNION OF INDIA MR. ABHAY PRAKASH | Shifted to
SAHAY, 19.11.2018
3. | BROADCASTING Listed on
PETITION/565/2016 SITINETWORK LTD SINGH & SINGHLAW | 454 1a
e FIRM LLP,
PANDIT CABLE NETWORK & ORS | ik yagig Husal, | Shifed to
19.11.2018
4. BROADCASTING Listed on
PETITION/3/2017 SITINETWORK LTD SINGH & SINGHLAW | /7o e
vk FIRM LLP,
ALONG WITH MOGU CABLE TVNETWORK & ANR | 77 Shifted to
19.11.2018
BROADCASTING Listed on
PETITION/4/2017 SITINETWORK LTD SINGH & SINGH LAW | 16.11.2018
VS FIRM LLP
BABULAL&ANR | Shifted to
19.11.2018
SRBARCARTING SISTI CABLE NETWORK LTD. gllgm E&PSINGH LAW l1.|65t1e1d o
PETITION/6/2017 L




B [ DHARMAPRABHAS Shifted o
LAW ASSOCIATES | 19112018
’ .
SITI CABLE NETWORK LTD. ?I'SSTSDSWGH LAW 1L'65t181d 5
BROADCASTING VS t
PETITION/7/2017 Esgv ANAND WORLD VISION & O ARAMPRABHAS .
LAW ASSOCIATES 19.11.2018
Listed on
SITI CABLE NETWORK LTD.
e 0 E:gf\;tj [&PSINGH LAW | 16.11.2018
PETITION/8/2017 ANIL NAMDEO SATELLITE CABLE . .
NETWORK & ANR | e Shifted to
19.11.2018
Listed on
T SITI CABLE NETWORK LTD. SINGH & SINGH LAW | 16.11 2018
PETITION/9/2017 V5 FIRMLLP
KANDHILALPATEL&ORS | . Shifted to
19.11.2018
Listed on
e — SITI CABLE NETWORK LTD. SINGH & SINGHLAW | 16.11.2018
PETITION/10/2017 b FIRMLLP
LAXSHA CABLE NETWORK & ANR | Shifted to
19.11.2018
Listed on
o Y— SITI CABLE NETWORK LTD. SINGH & SINGHLAW | 16.11 2018
PETITION/11/2017 V5 FIRMLLP
SHIVANI STEEPHAN & ANR | Shifted to
19.11.2018
Listed on
S AAGTNE SITI CABLE NETWORK LTD. SINGH & SINGHLAW | 16.11 2018
PETITION/2/2017 VS FIRMLLP
LAXMI CABLE NETWORK & ANR | Shifted to
19.11.2018
Listed on
— SITI CABLE NETWORK LTD. SINGH & SINGH LAW | 16.11.2018
PETITION/13/2017 s FIRMLLP
MANISH CABLE NETWORK & ANR | Shifted to
19.11.2018
SR :
Listed on
SINGH & SINGH LAW
BROADCASTING \S/ISTI CABLE NETWORK LTD. e 16.112013
PETITIONA4i2017 | > T .
CITY CHANNEL CABLE NETWORK . Shifted to
19.11.2018
Listed on
e — SITI CABLE NETWORK LTD. SINGH & SINGH LAW | 16.11.2018
PETITION/15/2017 Ve FIRMLLP
NEHA COMMUNICATION & ANR | Shifted to
19.11.2018
] NDACAS MESA S e R e ———— |1
5 INDIACAST MEDIA DISTRIBUTION Listed on
BROADCASTING \F;\S/T LTD MR. KUNAL TANDON, | 16.11.2018
PETITION26/2017 ALL DIGITAL NETWORK INDIALTD | MR. APOORV KURUP, | spiffed to
& ORS 20.11.2018
S S |
® | BROADCASTING STAR INDIA PVT. LTD. SAIKRISHNA & L'Sffd on
PETITION/304/2018 VS ASSOCIATES, 16.11.2018
NOIDA SOFTWARE TECHNOLOGY | . ——
MR. VAIBHAV SETHI
PARK LIMITED e
7. \[—\ Listed on
TELECOM , MR. RISHI KAPOOR
PETITION/95/2017 | \T//QTA COMMUNICATIONS LiITED | MR | 16112018
MR. SNDEEP S .
ALONG WITH I QUADRANT TELEVENTURES LTD. | {1 n §g|;t;e(12 (t)o1 8




MR. RISHI KAPOOR

Listed on

c 16.11.2018
—— \T/éTA COMMUNICATIONS LimiTED | MR- 6
PRIIHONSGR01T RAAJ INTERNET (1) PVT LTD s AT Shifted to
20.11.2018
BROADCASTING SINGH & SINGH Law | Cisted on
Sitascoctl \s/|sn CABLE NETWORK PVT. LTD. | SING 16.11.2018
ALONG WITH MAHAKAL MEDIA MR. DINESH RAWAT, gg'?‘i%ﬂ "
BROADCASTING Listed on
PETITION/195/2016 SITI CABLE NETWORK PVT. LTD. | SINGH&SINGHLAW | 0 o o
FIRM
WITH VS
MISC SHRI JAISWAL CABLE NETWORK | ==~ Shifted to
APPLICATION/163/2016 MR.DINESH RAWAT | o001
BROADCASTING Listedon
PETITION/196/2016 SITI CABLE NETWORK PVT. LTD, | SINGH&SINGHLAW | - 50 o
FIRM
WITH VS
MISC APANA CABLENETWOR | = Shifted to
APPLICATION/164/2016 MR. DINESH RAWAT | 500 01
BROADCASTING Listed on
PETITION/197/2016 SITI CABLE NETWORK PVT. LTD, | SINGH&SINGHLAW | /.0 o
FIRM
WITH VS
MISC SUYASHNETWORK | == Shifted to
APPLICATION/165/2016 MR. DINESH RAWAT | 504101
BROADCASTING Listed on
PETITION/198/2016 SITI CABLE NETWORK PVT. LTD. | SINGHASINGHLAW | 0o
FIRM
WITH VS
MISC ANUSHKANETWORK | »o Shifted to
APPLICATION/166/2016 MR. DINESH RAWAT | .31 on1a
BROADCASTING Hisied on
PETITION/199/2016 SITI CABLE NETWORK PVT. LTD, | SINGH&SINGHLAW | /.50 1 o
FIRM
WITH VS
MISC ANIL CABLE VISION NETWORK | ==~ Shifted to
APPLICATION/167/2016 MR.DINESHRAWAT | 5044 on1a
BROADCASTING Listed on
PETITION/205/2016 SITI CABLE NETWORK PVT. LTD. | SINGH&SINGHLAW | o "o e
FIRM
WITH VS
MISC ANUJCABLEVISION | = Shifted to
APPLICATION/168/2016 MR. DINESH RAWAT | 50 o018
BROADCASTING N Listed on
PETITION/206/2016 SITI CABLE NETWORK PVT, LTD, | SINGH&SINGHLAW | P25t o
FIRM
WITH VS
MISC SHARMANETWORK | = _ Shifted to
APPLICATION/169/2016 MR. DINESH RAWAT | 2 o018
BROADCASTING Cisted on
PETITION/208/2016 SITI CABLE NETWORK PVT. LTD. | SINGH & SINGHLAW | 16112018
WITH VS FIRM
MISC SHRIMEENANETWORK | Shifted to
APPLICATION/A71/2016 20.11.2018
BROADCASTING \isiegon
PETITION/301/2016 SITI CABLE NETWORK LTD. SINGH&BINGHLAW | 1" onvs
FIRM
WITH VS
MISC SRICABLEVISION | = Shifted to
APPLICATION/357/2016 MR, DINESHRAWAT | o 4 onts
BROADCASTING Tisted on
PETITION/33/2017 SONY PICTURES NETWORKS 16.11.2018
WITH INDIA PVT LTD K &T.LAW OFFICES,
MISC vsooo e Shifted to
APPLICATION/246/2017 | NOIDA SOFTWARE TECHNOLOGY | MS. RUCHIRA GOEL, | 20112018

WITH
MISC

PARK LIMITED




APPLICATION/245/2017
WITH
E A/15/2017 |
10. STAR INDIA PVT. LTD. SAI KRISHNA & Listed on
16.11.2018
BROADCASTING VS ASSOCIATES,
PETITION/49/2017 DIGI HANAMKONDA NETWORK | ...... | Shifed o
INDIALTD MR. DIGGAJ PATHAK, et S
1. UNION OF INDIA ?,”EF'Q?“@FEQMVAD %'gt%d ki) 2
BROADCASTING N ' .
PETITION/156/2018 IF\’IEWL/;CSE SATELLITE SERVICES MR, SUJIT KR —
vT KESHRI, 22.11.2018
12. AGRAWAL LAW Listed on
. 16.11.2018
TELECOM {/DSEA CELELLAR LIR ASSOCIATES, l
i ’ 22.11.2018
13. Listed on
MR. SHARATH
EE%%%?EVQ% 6 SRI YETIGADDA SAMPATH, Tecrt2018
COMMUNICATIONS | e :
VS MS. RUCHIRA GOEL, | Shifted to
NOIDA SOFTWARE TECHNOLOGY ffi: ;fg;iing
PARK LIMITED tresh date of
Evidence)
14. | BROADCASTING MR. ADITYA VAIBHAV %‘gtﬁj ;_’(')’1 g
PETITION/617/2016 . ﬁl:ﬁ!}-l UA:ND ANURUP
COMMUNICATIONPVT.LTD. | ) ’ Shifted to
VS ATHENA LEGAL, 22.11.2018
SAHARA INDIA TV NETWORK (for assigning
fresh date of
Evidence)
Desk Officer
Copy to:
1. Notice Board.
2. TDSAT's website.




